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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 01.07.2021 (THURSDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

For Admission (After Notice) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 360 of 

2021 

 
 

Pradeep Jain 

Vs. 

State Bank of India & Anr. 

 
 

Vikas Mehta  Vibhor Mathur-R1 

Abhishek Anand-IRP 

2.  Comp. App. (AT) 

(Ins) No. 399 of 

2021 

 

 

Union Bank of India 

Vs. 

Rajdeep Clothing and Advisory Pvt. 

Ltd. & Ors. 

 

With 

Pramod B. Agarwala Prateek Gupta-R1 

Smiti Verma-R14 

Ravi Kapoor 

Nipun Singhvi-RP 

Vishal J. Dave-R15 

 

3.  Comp. App. (AT) 

(Ins) No. 402 - 

403 of 2021 

Brijendra Kumar Mishra 

Vs. 

Krishna Knitwear Technology Ltd.& 

Ors. 

 

Nidhi Mohan 

Parashar 

PrateekGupta 

Vishal Singh-R8 

 

For Hearing 

4.  Comp. App. (AT)  
(Ins) No. 553 of  
2019  

 
 

IDBI Bank 
Vs.  
Mamta Binani & Ors.    

 

With 

Manmeet Singh  Arjun AsthanaR1 
Shreyan Parth D.  
Tandon- R3  
Edupuqanti-R2  

5.  Comp. App. (AT)  
(Ins) No. 982 of  
2019  

 

Deccan Chronicle Marketeers & Ors.   
Vs.  
Deccan Chronicle Holdings & Anr.  

 

With 
 

Krutika Raghavan  Shreyas  
Edupuganti-R1  
PBA  
Srinivasan- R2  

6.  Comp. App. (AT) 

(Ins) No. 347 of 

2021 

 

SREI Multiple Asset Investment Trust- 

Vision India Fund 

Vs. 

Kotak Mahindra Bank Ltd & Ors. 

 

Diwakar Maheshwari  Amit Mahajan-R1 

Sanjeev Singh 

Kajal Bhatia 

7.  Comp. App. (AT) 

(Ins) No. 352 of 

2021 

 

  

Synergy Technologies & Anr. 

Vs. 

Parthiv Parikh & Ors. 

 

 

With 

Chirag Gupta Dheeraj Garg-R1 

Srideepa 

Bhattacharya 

Neha Shivhare-R2,3 

Aditya V. Singh-R4 

Rajendra Benwal-R5  
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8.  Comp. App. (AT) 

(Ins) No. 424 of 

2021 

 

Vikram Sanghvi 

Vs. 

Bank of Baroda and Ors. 

 
 

Anshul  Bishwajit Dubey 

Madav Kanoria-R1 

Aditya V. Singh-R4 

Jamini Dave 

9.  Comp. App. (AT) 

(Ins) No. 363 of 

2021 

 

Hirabhai Bavbhai Ahir 

Vs. 

Royss Traders & Anr. 

Malak Bhatt Rishabh Shah 

Apoorva Sangli-R1 

Bhupendra Singh 

Narayan Singh 

Rajput-R2 
 

 

 

 

 

 
 
 

  Copy to: - 

                                                                                 By order of Hon’ble Officiating Chairperson 

1. Notice Board                              -sd/-                   

2. Website: www.nclat.nic.in                                                                      Registrar       
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